THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM : NAGALAND : MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION

Dated Guwahati the 2™ July, 2013,

NOHC.VII-155/PE.-11/ 2011/ 5744 /A ##4### The Hon'ble Gauhati High Court has

been pleased to confirm Smti. Ngursangzuali Sailo, Civil Judge cum Judicial Magistrate

1" Class, Aizawl as Officer in the Mizoram Judicial Service w.e.f. 20.06.2013.

Confirmation of Smti. Ngursangzuali Sailo shall be subject to the
outcome of the Writ Petitions being W.P.(C) No.4415/2008 and W.P.(C)
Mo.502/ 2009 pending before the Hon’ble High Court.

By Order,
Sd/- R. Phukan
I1/C REGISTRAR GEMERAL

Merno No.HC.VII-155/Pt.-11/2011/ 5745-59 /A, dated Guwahati, the 02.07.2013.

Copy forwarded for information and necessary action to —

. Secretary to the Government of Mizoram, Law & Judicial Department,
Aizawl-796001.

2. Accountant General (A&E), Mizoram, Aizawl-796001.

3. Registrar (Admn./Judicial), Gauhati High Court, Guwahati.

4. The Registrar -cum- Principal Secretary to Hon'ble the Chief Justice, Gauhati High
Court, Guwahati.

5. Registrar, Gauhati High Court, Aizaw! Bench, Aizawl-796001.

6.  Shri R.A. Tapadar, 0.S.D., Gauhati High Court, Guwahati.

7. Smti. Ngursangzuali Sailo, Civil Judge cum Judicial Magistrate 1% Class, Aizawl.

8" Systems Analyst, Gauhati High Court, Guwahati. He is directed to upload the
aforesaid notification in the High Court Website.
9.  Private Secretary to the Hon'ble Mr. Justice B.K. Sharma, Gauhati High Court,

Guwahati.

10. Private Secretary to the Hon'ble Mr. Justice A.K. Goswami, Gauhati High Court,
Guwahati.

11. Private Secretary to the Hon’ble Mr. Justice Ujjal Bhuyan, Gauhati High Court,
Guwahati.

12.  Superintendent (Appointment), Gauhati High Court, Guwahati.
13. Publisher, Mizoram Gazette, Aizawl for information and necessary action.
He/She is requested to publish the Notification in the Gazette.
C.A. to the Registrar General/Registrar (Vigilance), Gauhati High Court,

Guwahati.
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